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Mr. Vijay Mehta, counsel for applicant.

“Mr. Salil Trivedi, counsel for respondents.-

The appAlié‘ant,_jWho is présent in person before us,
submits that,,"l;;e war;ts‘ to 'Withdraw this Original Application.
Therefore, the Origiﬁ‘a:I‘Application is dismissed as withdrawn.
Consequently, the mterlm ‘order already issued oOn

30.05.2011.stands vacated forthwith. No order as to costs. -
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